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loading of soda ash from these lactones was 
maintained at a satisfactory level. During the 
period from January to June 1974, 8,714 
metre gauge wagons were loaded as against net 
demands for 9,854 wagons. 

Consistent with the commitments of the 
railways to clear traffic in higher-priorities 
preferentially, every endeavour is being made 
to ensure adequate movement of soda ash from 
lhese factories. As a matter of fact, loading 
was stepped up in July 1974 and 1,774 metre 
gauge wagons were loaded in that month as 
against a monthly average loading of 1,452 
wagons during January to June 1974. 

tl Foreign technicians working  on Sagar 
Samrat 

565. SHRI NAGESHWAR PRASAD 
SHAHI: 

SHRI JAGDISH JOSH I.SHRI 
NATHI SINGH: SHRI N. P. 
CHAUDHARI: SHRI GUNANAND 
THAKUR: 

Will  the   Minister  of  PETROLEUM 
AND CHEMICALS be pleased to state 

the number of foreign technicians working on 
Sagar Samrat, along with their nationality and 
the remuneration paid to each and the 
perquisites given?] 

f[THE  MINISTER  OF  STATE   IN THE   
MINISTRY  OF    PETROLEUM AND    
CHEMICALS    (SHRI    SHAH NAWAZ 
KHAN): For "Sagar Samrat" j drilling 
operations in Bombay High and 1 adjoining 
areas, ONGC has not employed any individual 
foreign experts directly but has entered into a 
contract with U.S.  firm, Offshore International 
S. A. (OISA) for providing technical services I 
in drilling and for training ONGC's per-; sonnel. 
OISA's personnel at present con-i sist of 7 
American, 1 Canadian, 5 British 

t[   ] English translation. 
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and 1 Philippine nationals. Apart from to 
and fro journey expenses to the experts and 
the family and baggage allowance of not 
more than 150 kilograms per family, 
lumpsum payments are made by ONGC 
depending upon the actual number of 
experts in position which at no time will be 
more than 17 which would involve a 
maximum lumpsum payment of $ 3450 per 
day.] 

 
f [Supersession of senior-most Judges in 

Courts 

*566. SHRI PRAKASH VIR SHASTRI 
: Will the Minister of LAW, JUSTICE 
AND COMPANY AFFAIRS be pleased to 
state: 

(a) whether it is a fact that the senior-
most Judge in the Punjab and Haryana 
High Court, resigned his post in Mav last; 
and 

(b) if so, what are the reasons therefor 
and  Government's reaction  thereto ?1 

 

 

tfTHE MINISTER OF LAW. JUSTICE 
AND COMPANY AFFAIRS (SHRI H. R. 
GOKHALE): (a) Yes, Sir. 

(b) According to the senior-most Judge he 
resigned in view of his supersession in the 
matter of appointment of Chief Justice of 
Punjab and Haryana High Court. 

The appointment of the Chief Justice has 
been made in accordance with the provisions 
of the Constitution having due regard  to  
merit and suitability.] 

Manhandling of workers in Kharagpur 
railway workshop 

*567. SHRI S. W. DHABE: Wil! the 
Minister of RAILWAYS be pleased to state: 

(a) whether it is a fact that workers who 
were on duty during the strike period at the 
Kharagpur workshop on South Eastern 
Railway on 28-5-74 were attacked, stripped 
naked, paraded and mal-treated by the 
workers who joined duty just after the 
withdrawal of the strike; 

(b) whether it is a fact that some of them 
including women, were subjected to further 
insults and degraded by painting black tar on 
their bodies; and 

(c) what action Government have taken 
against the persons who are guilty of this 
misbehaviour? 

THE MINISTER OF RAILWAYS (SHRI 
L. N. MISHRA): (a) and (b) Yes Sir. 122 
workers who stuck to their work including 
two female workers were humiliated on 28-5-
1974. A few of them 

t[   ] English Translation. 


